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Title: Ruling regarding Motion for Adjournment.

ot AfCaEeT @3 : TH & USSHIHC AR §, oIt g i 3i5Te /Y W AT E, that is highly objectionable language used by BIP ministers
flaring up attention as reported in today's Indian Express newspaper dated 2"d December, 2014. ?T(-‘.'ﬁ§?r€f Hﬁﬁl\“ﬁ'ﬂﬁ%‘l g U IR AHeT &l
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HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion from Shri Rajeev Satav, Shri K.H. Muniyappa, Shri K.C. Venugopal,
Shri Deepender Singh Hooda and so many others.

The matters though important enough do not warrant interruption of business of the day. The matters can be raised through other
opportunities.

I have, therefore, disallowed all the notices of Adjournment Motion.
...(Interruptions)
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HON. SPEAKER: You can not raise it at any time. I will allow you afterwards.

...(Interruptions)

SHRI M. VENKAIAH NAIDU: There are other important issues. Try to understand that. After the Question Hour, the Speaker will take a view on
whatever notice given by the Leader of the Congress Party. We are ready to discuss any issue. ...(Jnterruptions)

HON. SPEAKER: I have said: "You give a notice. I will allow you to raise it but not Adjournment Motion."

... Interruptions)

At this stage, Shri Jyotiraditya M. Scindia and some other hon. Members came and stood on the floor near the Table.



